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Profit earned by Britannia Biscaits
Company and Qualification laid down
for Director

3898. SHRI DILIP CHAKRAVARTY:
Will the Minister of INDUSTRY ue
pleased to state:

(a) whether the Chairman of the
Britannia Biscuits declared at the An-
nual General Meeting of the share-
holderg for the fiscal year 1976-77
that the company benefited a lot after

the emergency was imposed;

(b) the profit earned by the com-
pany during the last three years;

(¢) the total investments made and
the remittances made upto date;

(d) whether the company has re-
mitied 50 times more than the initial
investment in the span of about &
years;

(e) whether the company 1s violat-
ing the restrictiongs imposed by J. &
R.A. regarding the foreign sharehold-
ings;

(f) whether there are any minimum
qualifications laid for Directors; what
are the qualifications; and

(g) whether the Minister is aware
that these qualificationg are being
violated?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (KUMARI
ABHA MAITI): (a) The Statement of
the Chairman of the Britannia Bis:uit
Company Limited reproduced in the
Annuai Report of the Company for thc
year 1975-76 contain the followi::g
statement on the emergency.

“If the emergency had not res-
tored stability to the economic and
social systems, the situation for the
corporate sector would have been
precarious. It is because the right
conditions were created that we have
been able to carry out our commeoer.
cial operations successfully. Th's
serves to highlight how dependent
commercial activity is on the cn-
vironment created by political «tabi-
lity, labour, discipline, sound policics
and effective Government.”

(b) and (¢). Two statements show -
ing the profits earned by the company
before tax and after tax and the valu:
of its total assets during the last three
years and the remittances made during
the last six years are attached.

(d) No, Sir.

(e) In their letter dated 11th Mayv.
1976, the Reserve Bank of India have
advised the Britannia Biscuits Com-
pany Limited, Calcutta, that the non-
resident interest in the equity cavital
of the company should be reduced to
a level not exceeding 40 per cent with-
in a period of two years from the
date of receipt of that letter. The
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Company has agreed to comply with
this Order within the prescribed ume
limit.

(f) As per Article No. 96 of the
Articles of Association of the company,

it appears the share qualifications for
a Director is holding of 100 shares in
the capital of the company, in s own
name or jointly with any other person,
whether beneficially or as a trustee.

(g) No, Sir.

Statement I

(b) and (c). Statement showing the profits and assets during the 3 years 1974-75, 1975-76 and

1976-77.

1974-75  1975-76  1976-77

1. Profit hefore Tax .
2. Profit after Tax

73 Total ass~ts .

{Rupees in lakhs)
2R3 17 347°77  454°52
1217y 119°77 170" 32

127G9° 12

1491° 15  1740° 71

Statement—I1I

(b) and (c).
Statement showing the remittances
made by M/s. Britannia Biscuit Co.
for the years 1970-71 to 1975-76.

Year Amount in
Rupees

1970-71 . . 12,02 653
1971-72 . . . 14,28,118
1472-73 . . 16,90,512
107 3-74 . . . 4,40.388
7475 17,88,796
1975-76 . . . . 20,30,758

ToraL : 85.81,225
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